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Sriaailam left Bank Canal 

2924. SHRI B. DHARMA BIKSHAM : Will the 
Minister of WATER RESOURCES be pleased to state : 

(a) whether the Srisailam Left Bank Canal Scheme 
in pending before the Central Government; 

(b) if so. the reasons for pendency; and 

(c) the steps being taken for its early clearance? 

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA) : (a) and (b). No, Sir. The project 
at an estimated cost of Rs.480.00 crores was received 
in CWC in February, 1985. On examination, it was found 
that the project was based on surplus flow in Krishna 
river over and above its share in water at 75% 
dependability. the availability of which is not certain. 
Accordingly. the State Government was requested in 
August, 1986 to submit modified report after establishing 
availability of water on long terms bas is. State 
Government submitted updated estimate at Rs .967 .00 
crores in March, 1993 without establishing availability 
of water on long term basis. The State Government was 
again requested in May, 1993 to establish water 
availability on log term basis. Jt has also been suggested 
to the St~te Government either to obtain the concurrence 
of the Krishna basin states or formulate a well 
substantiated project document for. modernisation of 
existing schemes in the ·basin to save the required 
quantity of water for this project and establish tect)no­
economic viability thereof. 

(c) The clearance of the project depends upon how 
soon the State Government complies with the 
observations of Central Appraising Agencies and 
obtains clearances from the Ministry of Environment & 
'Forests and Ministry- of Welfare as required. 

Improved Indo-Pak Cultrual Relation. 

2925. Oft KRUPASINDHU BHOI : Will the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether Government have a proposal to improve 
Indo-Pak cultural relations; and 

(b) if so, the' steps taken by the Governments of 
both the countries in that regard? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRr S.R. BOMMAI) : (a) Government 
of India is of the view that enhanced people-to-people 
contacts including cultural exchanges etc. between India 
Pakistan would help in promoting better understanding 
between the two countries. 

(b) The approach of Government of India is to 
pUlsue liberalised visa policy for Pak Nationals, 
including intellectuals, acholars. sportsmen, artists etc., 
desirous of visiting India. Regretfully the Government of 

Pakistan follows restrictive visa regime for all Indian 
Nationals'visiting Pakistan. Government of India hope 
that Government of Pakistan would also take measures 
to facilitate people-to-people contacts and cultural 
exchanges. 

Utilising of Rain Water 

2926. SHRI A.C: JOS : Will the Minister of WATER 
RESOURCES be pleased to state : 

(a) whether the Union Government are encouraging 
researches for utilising the hitherto unutilised rain water 
for solving the water shortages in many parts of the 
country: 

(b) if so, the details thereof; and 

(c) whether any technique exists for utilising the 
rain water, the extend of its application in the country? 

THE MINISTER OF WATER RESOURCES (SHAI 
JANESHWAR MISHRA) : (a) Yes, Sir. 

(b) The research schemes being encouraged for 
utilising rain water include schemes on ground water 
recharge, development of integrated watershed 
management models and other storage facilities. 

(c) Full utilisation of rain water is not possible due 
to evaporation and vegetative (transpiration) losses and 
due to allowing certain amount of water to flow in the 
river for maintaining the river regime. However, through 
large and small dams and reservoirs, storage can be 
created on the river systems to store a limite~ quantity 
of rain water. Out of a total available utilisable water of 
1142 billion cubic metres in the country, the present 
(1994) utilisation of water (surface and ground) is about 
606 billion cubic metres i.e. 53% leaving 536 billion 
cubic metres of utilisable water as unutilised. 

[Translat;on] 

Nehru Yuva Kendra, Bihar 

2927. SHAI BRAJ MOHAN RAM : Will the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state : 

(a) whether any proposal to open a Nehru Yuva 
Kendra at Garhwa district in Bihar is under 
consideration; 

(b) if so, the time by which the Kendra is likely to 
be opened; 

(c) the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOPMENT (SHRI 
DHANUSHKODt ATH1TAHAN R.) : (a) to (c). Nehru Yuva 
Kendra. at Garhwa (Bihar) has already been opened. 
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Funds have been released to them during the current 
financial year. Posts of' one Youth Co-ordinator, one 
Accounts Clerk-cum-Typist and one Group '0' stand 
approved. 

(d) Does not arise. 

[English] 

Youth Council 

2928. SHRI SAMIK LAHIRI : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state : 

(a) whether the Government are considering any 
proposal to form Youth Council from National level to 
the local level: and 

(b) if so. whether these Youth Councils will enjoy 
any statutory power? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOPMENT (SHRI 
DHANUSHKODI ATHITAHAN R.) : (a) No. Sir. ... 

(b) Does not arise. 

Funds for Indian Hockey Federation 

2929. SHRI RAJIV PRATAP RUDY: Will the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state : 

(a) whether it is a fact that the Indian Hockey 
federation does not have adequate funds to provide 
uniforms and playing gear to our olympic team and has 
to depend on the multinational shoe company "Reebok" 
for the equipment; and-

(b) if so, the facts thereof and the reaction of the 
Government thereto? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOPMENT (SHRI 
DHANUSHKODI ATHITAHAN R.) : (a) No, Sir. The Indian 
Hockey Federation (IHF) had funds to provide uniforms 
and playing kits to country's Olympic Hockey team. The 
IHF has entered into a sponsorship agreement with the 
multinational'Shoe Company 'Reebok' which had 
provided the playing equipment to the Hockey Team for 
the Atlanta Olympics. 

(b) Does not arise. 

[Translation] 

Funds to Soc i.' Service Organisations 

2930. SHRI VIJAY GOEl : Will the Minister of 
\ HUMAN RESOURCE DEVELOPMENT be pleased 

pleased to state : 

(8) the total grant extended to social service 
,organisation during the last year; 

(b) the names of organisations and heads under 
which these received such grants: and 

(c) the details of the organisations found involved 
in the misappropriation of grants? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA): 
(a) to (c). Financial assistance to~ social service 
organisations is given by. the Government through a 
large number of Ministries/Departments. Details of such' 
grants and the organisations founds involved in the 
misappropriation of grants are not maintained centrally. 
However. the Annual Reports of various Ministries/ 
Departments generally contain the details of grants of 
Rupees on lakh and above. These Annual Reports are 
circula1ed to the Hon'ble Members of Parliament and 
also placed in the Parliament Library. 

Supply of Drinking Water in CGHS Diapensarie. 

2931. SHRI RAMESHWAR PATIDAR : Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the dispensaries under C.G.H.S. and 
their residential complexes in Delhi have their own 
arrangements for supply of drinking water: and 

(b) if so, the details thereof and the arrangements 
made -and the technique followed in filtering and 
disinfecting of water consumed for drinking? -

THE MINISTER OF STATE OF THE MINISTRY OF . 
HEALTH AND FAMilY WELFARE (SHRI SALEEM laBAL 
SHERVANI) : (a) No, Sir. The drinking water is being 
supplied to them by New Delhi. Municipal Council or 
Municipal Corporation of Delhi, depending upon the 
locality. 

(b) The question does not arise. 

Technical and Vocational Institution. 

2932. SHRI JAGDAMBI PRASAD YADAV : Will the 
Minister of HUMAN RESOURCE DEVELOPMENT b. 
pleased to state : 

(a) whether the Government porpose to set up more 
technical and vocational institutions in Bihar: and 

(b) if so! the details thereof and if not. the reasons 
threfor? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRt MUHI RAM SAIKIA): 
(a) and (b). The All India Council for Technical Education 
(AICTE) has accorded conditional approval to Ranchi 
Coltege of Pharmacy. Ranchi and Kishanganj Pharmacy 
College, Kishanganj to conduct D. Pharma course for 
the session 1996-97. A Centrally speonsored scheme 
of Vocationatisation of Secondary Education launched 
in F~ruary. 1988 is being implemented through Stat. 


